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THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR AND REHA-
BILITATION (SHRI O. VENKATSWA- 
MY) : (a) and (b). Hie subject of 
payment of wages of the tea garden 
labourers falls in the State sphere.

Asshtance to Bangladesh ttefngpce

9036. SHRI R. N. BARMAN :
SHRI B. K. DASCHOWDHURY : 

Will the Minister of LABOUR AND 
REHABILITATION be pleased to state :

(a) the amount of loan offered to the 
displaced persons of ersthwhile East Pakis-
tan now Bangladesh, State-wise;

(b) the amount of loan along with in-
terest repaid by those displaced persons, 
State-wise;

(c) the directions by Central Govern-
ment to State Government concerned to 
realise the amount of loans due from the 
displaced persons; and

(d) the amount of loan given to those 
displaced persons for house building and 
other purposes?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI RAGHUNA-
THA REDDY) : (a) and (b). A state-
ment indicating the amount of loan given 
to the States for reiending to the displaced 
persons from erstwhile East Pakistan and 
amount of loan with interest thereon 
repaid State-wise, is attached.

(c) A Remission Scheme was sanc-
tioned in May, 1964 in respect of loans 
advanced by the State Governments from 
funds placed at their disposal by the Cen-
tral Government to old migrants from 
former East Pakistan upto 31-3-1964. 
The Scheme excluded a few categories of 
loans advanced to comparatively well-to- 
do persons. Under this Scheme, the first 
Rs. 1,000 of the total loan burden of a 
migrant family are remitted in each case 
and out of the balance, if any, the amount 
in excess of Rs. 2,000 is also remitted. 
The liability of a migrant family thus 
does hot exceed Rs. 2,000.

Since the introduction of this scheme in 
May, 1964 loans aggregating Rs. 22.12 
crores have been remitted. The State- 
wise break-up of the amount remitted is 
given in the statement laid on the Table of 
the House. [Placed in Library. See No. 
LT-4952/73]

As regards recovery of loans, the 
State Governments have been advised to 
ensure that while no efforts are spared in 
recovery of loans from loanees who axe 
in a position to repay, a procedure has 
been prescribed to avoid coercive measures 
which may render the loanees destitute.

(d) Loans are disbursed by the State 
Governments under the Schemes approved 
by the Government of India and they are 
responsible for the maintenance of the 
detailed accounts of the loans. Informa-
tion in respect of loans given for House 
Building and other purposes has been 
called for from the State Governments 
and will be laid on the Table of the 
Sabha in due course.

Target of Steel Production during 1975-74

9037. SHRI R. N. BARMAN :
SHRI VARKEY GEORGE:

Win the Minister of STEEL AND 
MINES be pleased to state :

(a )  the State-wise targets of produc-
tion of steel plants during 1973-74 under 
the Steel Authority of India;

(b) whether the prices of steel wfil 
decrease consequent upon the rise in pro-
duction in steel plants; and

(c) if so, the main features thereof* 
and, if not, the reasons therefor?

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUBODH HANSDA) : (a) The 
following table shows the targets of pro-
duction for 1973-74 in terms of steel in* 
gots of the integrated mild steel pham 
under the Steel Authority of India.
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(*000 tonnes) 
Steel

Bhilai Steel Plant—-Madhya 
Pradesh 2,250

Durgapur Steel Plant—West
Bengal 2,000

Rouricela Steel Plant—Onssa 1,300
Bokaro Steel Plant—Bihar 340

(b) and (c). The prices of steel pro* 
duced by these plants are regulated and 
there is no question therefore of an auto-
matic decrease or increase in prices
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